PUBLIC NOTICE

Attention of all Patent Applicants/ Registered Patent Agents is invited to the

following.
At present office action on RQ filed in the year 2007 is in progress in Patent Office
through electronic module. However, it has come to the notice of the Controller General
that some Request for Examination (RQs) filed prior to 2007 have not come to the
module for various reasons.

Hence all applicants /agents are hereby requested to inform the Technical Heads
concerned at the earliest, the details of non receipt of First Examination Report of any
such applications where Request for Examination (RQs) have been filed on or before 31-
12.2006

Dated 9™ March 2010

Controller General of Patents, Designs and Trademarks



